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FTIM. 3364(H).—F=21T qLHT, T TSEET AfAHT9 1956 (1956 FT1 48) (P =z za%
THT Sh AT THAH Fgl TAT &) T &7 3F il IT-GTT (1) T T& ARAT HT TN FXd gU, g THTETT
BT ST o TATq o6 I T7 & SaEs e § 90 et - IEEmET- S{aEy - Fedl TE ASHE 6
HART AHICE AT FelTaerac! TFaaad & (.51, 62.25 & f.97.98.935 (Jqaa<-l) & * I-@E %
AT (FEEwu/iee aiee? afed 2-A9/4-A T a9 &A117), AL, AT S TATAT 6 AT TSI
* oo g afer st § S d@fem avie S ot & far o &, o 9 &1 oeie #9 F aae
e T HTOIT FAT T |

Fr¢ oft =xfcw, o 3<% 9 & RRaeg &, S sfafaam & g 37 f sT-amr (1) F o7efi= =i
TSI & T UHT S 3 START 92 TS0T | 7 SAEGAAT F TH9 h1 ara & SHe &7 6 dia qoer
AT The T T |

UHT TeI% SO GeH T, T97q 3T HUSd Hiseee, THaq<-| F forfad &7 § T&qd Hr

ST 3T SEH IHE AUTT ATARAT 7T IO 3T Teqq ATIART, Al hr A prq &9 9 a7 By
faferss T9@T T g ST &7 S@|Y &7 3 UHT Il 0 gaaTs & TETq a7 UHT 3T i 7T 6
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T, IS e 2T, o8 qeaw TieeTy Araeds THe, Aol g T a7 AT il ST FHY T a7
SFATATT T AT |
I Aty 1 g 37 fT ST (2) F AT wery wrfeswr g Ay war #re oft sweer

Tqw 20T |

TH ATEGAAT & SAAId A ATeAT qIH F TG 3T AT AL AT TTHET & 36 FATAT §

YA g AT 3T (gaag ARRAT gTer fALreror fohaT S7 |1kt 3 |

ATIAT

TS TST % AT o7l 7 70 Gt - FIIATT- FHTHT - FiedT TS TSHE o6 G0N TR Saa
FeTere(ael TFTIHa o (oh.H1. 62.25 7 f.#1.98.935 (Fqaa<-1) F forT 7S it ST arett He=7 Ted

AT HLAAT Alad I F1 " faewor |
TS T ATH: U1 IESEAKILHCE Y
AT GE&IT || FaeTT € dT || FT TH C\REIRET [ T &% || S T &t

(BT ZTE) || (RFAR)

AT T ATH: AT -|
T T AT S97 W &g
1 111 ST ( T TETa) || A 0.2352000(FF= )||0.2352000
2 114 fasft FO 0.3288000(FF7 )||0.3288000
3 18//14 fasft FO 0.1922000(FF7 )||0.1922000
4 18//15 min ||T¥stt FO 0.3667000(FF7 )||0.3667000
5 18/116/1 || F 0.1821000(F7 )||0.1821000
6 18/116/2 | F 0.2226000(FF7 )||0.2226000
7 181117 fasft F 0.0809000(FF7 )||0.0809000
8 18//25 fasft F 0.3591000(FF7 )||0.3591000
9 18//5 BEl F 0.3667000(FF7 )||0.3667000
10 18//6 BEl F 0.4046000(FF7 )||0.4046000
11 1817 st F 0.2807000(FF7 )||0.2807000
12 19/1011 || F 0.0354000(FF7 )||0.0354000
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13 197111 ||Fsft FT 0.1012000(FF= )||0.1012000
14 191172 || F 0.0910000(FF=7 )||0.0910000
15 19//20 BEl F 0.3819000(FF7 )||0.3819000
16 19//22/1 || F 0.0607000(FF7 )||0.0607000
17 222 fasft F 0.0227000(FF7 )||0.0227000
18 227 fasft F 0.0101000(F=7 )||0.0101000
19 230 ST TETEa) || A 0.0354000(FF= )||0.0354000
20 31/11/1 BEl F 0.4122000(FF7 )||0.4122000
21 31//1/2 BEl F 0.4122000(FF7 )||0.4122000
22 31//10 min ||t F 0.2301000(FF7 )||0.2301000
23 31/11 min ||fsf FO 0.4046000(FF7 )||0.4046000
24 31/112 fasft F 0.4046000(FF7 )||0.4046000
25 31/13 fasft FO 0.3844000(FF7 )||0.3844000
26 31//118 BEl F 0.3996000(FF7 )||0.3996000
27 31/119 BEl F 0.4046000(FF7 )||0.4046000
28 31//2/1 BEl F 0.2984000(FF7 )||0.2984000
29 31//2/2 fasft FO 0.2984000(FF7 )||0.2984000
30 31//20 min ||fsft FT 0.3136000(FF7 )||0.3136000
31 31//21 fasft F 0.2074000(FF7 )||0.2074000
32 31//21 fasft FT 0.2074000(FF7 )||0.2074000
33 31//22 BEl F 0.4046000(FF7 )|10.4046000
34 31//23 fasft F 0.3338000(FF47 )||0.3338000
35 31//9 fasft F 0.3136000(FF7 )||0.3136000
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36 34//12 it FT 0.1391000(FF= )||0.1391000
37 34//13 BEl F 0.3844000(z%1 )|(0.3844000
38 34//14 BEl F 0.3591000(z% )|(0.3591000
39 34//15 min || fsft F 0.3793000(FF7 )||0.3793000
40 34//17 fasft F 0.4046000(FF7 )||0.4046000
41 34//18 fasft F 0.4046000(FF17 )||0.4046000
42 34//19 Min || fsft F 0.0253000(z%1 )|(0.0253000
43 34//2 min || F 0.4906000(z% )|(0.4906000
44 34//23 BEl F 0.3692000(z% )|(0.3692000
45 34//24 BEl F 0.4046000(z% )|(0.4046000
46 34//25 min || fFsft FO 0.3945000(FF7 )||0.3945000
47 34//3 min || fSfT F 0.2402000(FF7 )||0.2402000
48 34//4 min || FSf FO 0.4046000(FF7 )||0.4046000
49 34//7 BEl F 0.4046000(z% )|(0.4046000
50 34//8 BEl F 0.2731000(3% )|(0.2731000
51 45//10 BEl F 0.4046000(z% )|(0.4046000
52 45//11 fasft FO 0.4046000(FF7 )||0.4046000
53 45//20 Kl FO 0.4046000(FF7 )||0.4046000
54 45//21 fasft F 0.4046000(FF7 )||0.4046000
55 45//22 BEl FT 0.4046000(FF7 )||0.4046000
56 46//14 BEl F 0.4375000(FF7 )|10.4375000
57 46//15 min || fsft F 0.3793000(FF7 )||0.3793000
58 46//16 BEl F 0.3844000(FF7 )||0.3844000
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59 46//17 it FT 0.2543000(FF )||0.2543000
60 46//24 st F 0.0758000(FF7 )||0.0758000
61 46//24 st F 0.4046000(FF7 )||0.4046000
62 46//25 fasft F 0.3844000(zF= )|0.3844000
63 46//3 fasft F 0.2529000(zF )||0.2529000
64 46//5 fasft F 0.3844000(zF= )||0.3844000
65 46//6 min  |[TIT F 0.3895000(FF7 )||0.3895000
66 46//7 Min ~ |[TSTT F 0.4046000(FF7 )||0.4046000
67 46//8 st F 0.1719000(FF7 )||0.1719000
68 48//5 st F 0.1441000(FF7 )||0.1441000
69 49//1 fasft F 0.3035000(FF7 )||0.3035000
70 49//2 fasft F 0.2251000(zF7 )||0.2251000
71 80 s o =) (| AR 0.9080000(z%== )|(0.9080000
72 87 AT ETE) ([T A 5.0661000(z% )||5.0661000
73 98 AT ETE) ([T A 1.2444000(FF )||1.2444000
e T AT qoaT

1 751114 fasft F 0.4046000(zF )||0.4046000
2 75//115 fasft F 0.4046000(ZF )||0.4046000
3 75//116 fasft F 0.4046000(ZF )||0.4046000
4 751117 fasft F 0.4046000(ZF )||0.4046000
5 75//24 fasft F 0.3035000(FF7 )||0.3035000
6 75//25 fasft F 0.3035000(FF7 )||0.3035000
7 75//4 fasft F 0.1012000(FF7 )||0.1012000
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8 75115 it FT 0.1012000(FF= )||0.1012000
9 75//6 BEl F 0.3035000(2%1 )|(0.3035000
10 75117 BEl F 0.3035000(2%1 )|(0.3035000
11 76//1 fasft F 0.1012000(FF7 )||0.1012000
12 76//10 fasft F 0.3035000(FF7 )||0.3035000
13 76//11 fasft F 0.4046000(FF17 )||0.4046000
14 76//12 BEl F 0.4046000(Z%1 )|(0.4046000
15 76//13 BEl F 0.4046000(z% )|(0.4046000
16 76//18 BEl F 0.3035000(z% )|(0.3035000
17 76//19 BEl F 0.3035000(z% )|(0.3035000
18 76//2 fasft FO 0.1012000(FF7 )||0.1012000
19 76//20 fastr F 0.3035000(FF7 )||0.3035000
20 76//9 Kl FO 0.3035000(FF7 )||0.3035000
$|34.0716 34.0716

[T, &. NHAI/PIU/LDH(Expway)/701/LA/2020/DAKE-1/3A4]
TTST9T e, 3T qi=a

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 28th September, 2020

S.0. 3364(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National
Highways Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after
being satisfied that for the public purpose, the land, the brief description of which is given in the Schedule
below, is required for building (widening/two lane with paved shoulder/four laning etc.,), maintenance,
management and operation of Newly Greenfield Amritsar Connectivity Expressway as a part of Delhi -
Ludhiana- Amritsar - Katra National Highway in the stretch of land from Km. 62.25 to Km. 98.935
(Amritsar-I) in the district of AMRITSAR in the state of PUNJAB, hereby declares its intention to acquire
such land.

Any person interested in the said land may, within twenty-one days from the date of publication of
this notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-
section(1) of section 3C of the said Act.
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Every such objection shall be made to the Competent Authority, namely, Sub Divisional
Magistrate, Amritsar-I in writing and shall set out the grounds thereof and the Competent Authority shall
give the objector an opportunity of being heard, either in person or by a legal practitioner, and may, after
hearing all such objections and after making such further enquiry, if any, as the Competent Authority thinks

necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act
shall be final.

The land plans and other details of the land to be acquired under their notification are available and
can be inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling Newly Greenfield Amritsar
Connectivity Expressway as a part of Delhi - Ludhiana- Amritsar - Katra National Highway in the stretch

of land from Km. 62.25 to Km. 98.935 (Amritsar-I) in the district of AMRITSAR in the state of PUNJAB.

|State: PUNJAB

District: AMRITSAR

SL
No.

Survey / Plot Number

Type of Land

Nature of Land

Area
(in Local Unit)

Area
(in Hectare)

|Taluk: Amritsar -1

|Village: Chhapa Ram Singh

[1 | || Common(Gram Panchayat) ||Gair Mumkin || 0.2352000(Hectare )]|  0.2352000]
2 |14 || Private || Agriculture || 0.3288000(Hectare || 0.3288000]
[3 |18/14 || Private || Agriculture || 0.1922000(Hectare || 0.1922000|
4 |[18/15 min || Private || Agriculture || 0.3667000(Hectare || 0.3667000]
5 |18m161 || Private || Agriculture || 0.1821000(Hectare || 0.1821000]
l6 |l18/162 || Private || Agriculture || 0.2226000(Hectare || 0.2226000|
l7 |17 || Private || Agriculture || 0.0809000(Hectare || 0.0809000]
8 |l18/25 || Private || Agriculture || 0.3591000(Hectare || 0.3591000]
lo |85 ||Private || Agriculture || 0.3667000(Hectare || 0.3667000]
[10 |18/6 || Private || Agriculture || 0.4046000(Hectare || 0.4046000]
11 1817 || Private || Agriculture || 0.2807000(Hectare || 0.2807000]
(12 |19101 || Private || Agriculture || 0.0354000(Hectare || 0.0354000]
[13 |19/ || Private || Agriculture || 0.1012000(Hectare || 0.1012000]
[14 |l19/1112 || Private || Agriculture || 0.0910000(Hectare || 0.0910000]
[15 |[19/20 || Private || Agriculture || 0.3819000(Hectare || 0.3819000]
[16 |[19/22/1 || Private || Agriculture || 0.0607000(Hectare || 0.0607000]
[17 [222 || Private || Agriculture | 0.0227000(Hectare || 0.0227000)|
[18 |227 || Private || Agriculture || 0.0101000(Hectare || 0.0101000]
[19 |230 || Common(Gram Panchayat) ||Gair Mumkin || 0.0354000(Hectare )]| ~ 0.0354000]
20 |31/111 || Private || Agriculture || 0.4122000(Hectare || 0.4122000]
[21 |3112 || Private || Agriculture || 0.4122000(Hectare || 0.4122000]
[22 |131//10 min || Private || Agriculture || 0.2301000(Hectare || 0.2301000]
[23 |31/11 min || Private || Agriculture || 0.4046000(Hectare || 0.4046000]
24 |31/12 || Private || Agriculture || 0.4046000(Hectare || 0.4046000]
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25 |31/13 || Private || Agriculture || 0.3844000(Hectare || 0.3844000]
[26 |31//18 || Private || Agriculture || 0.3996000(Hectare || 0.3996000]
[27 |31/19 || Private || Agriculture || 0.4046000(Hectare || 0.4046000]
28 |31/211 || Private || Agriculture || 0.2084000(Hectare || 0.2984000]
29 |3122 ||Private || Agriculture || 0.2984000(Hectare || 0.2984000]
30 |[31//20 min ||Private || Agriculture || 0.3136000(Hectare ||  0.3136000]
31 |31/21 ||Private || Agriculture || 0.2074000(Hectare )||  0.2074000]
[32 |31/21 ||Private || Agriculture || 0.2074000(Hectare )||  0.2074000]
133 |3122 || Private || Agriculture || 0.4046000(Hectare )||  0.4046000]
34 |31/23 ||Private || Agriculture || 0.3338000(Hectare )||  0.3338000]
[35 |l3u9 || Private || Agriculture || 0.3136000(Hectare ||  0.3136000|
[36 |34/12 || Private || Agriculture || 0.1391000(Hectare || 0.1391000]
[37 |34/13 || Private || Agriculture || 0.3844000(Hectare || 0.3844000]
[38 |34/14 || Private || Agriculture || 0.3591000(Hectare || 0.3591000]
[39 |[34//15 min || Private || Agriculture || 0.3793000(Hectare || 0.3793000]
40 |34/17 || Private || Agriculture || 0.4046000(Hectare || 0.4046000]
41 |34/18 || Private || Agriculture || 0.4046000(Hectare || 0.4046000]
42 |134//19 Min || Private || Agriculture || 0.0253000(Hectare || 0.0253000]
43 |34//2 min || Private || Agriculture || 0.4906000(Hectare || 0.4906000]
44 |34/23 || Private || Agriculture || 0.3692000(Hectare || 0.3692000]
45 |34/24 || Private || Agriculture || 0.4046000(Hectare || 0.4046000]
46 |[34//25 min || Private || Agriculture || 0.3945000(Hectare || 0.3945000|
[47 |34/3 min || Private || Agriculture || 0.2402000(Hectare || 0.2402000]
48 |34//4 min || Private || Agriculture || 0.4046000(Hectare || 0.4046000]
49 |34/7 ||Private || Agriculture || 0.4046000(Hectare || 0.4046000]
[50 |I34/18 || Private || Agriculture || 0.2731000(Hectare || 0.2731000]
51 |l45//10 ||Private || Agriculture || 0.4046000(Hectare || 0.4046000]
[52 |l45/m1 || Private || Agriculture || 0.4046000(Hectare || 0.4046000]
53 ||45/120 || Private || Agriculture || 0.4046000(Hectare || 0.4046000]
54 |l45/21 || Private || Agriculture || 0.4046000(Hectare || 0.4046000]
55 |l45/22 || Private || Agriculture || 0.4046000(Hectare || 0.4046000]
56 |l46//14 || Private || Agriculture || 0.4375000(Hectare || 0.4375000]
[57 ||46//15 min || Private || Agriculture || 0.3793000(Hectare ||  0.3793000|
58 |l46//16 || Private || Agriculture || 0.3844000(Hectare || 0.3844000]
[59 |l46/17 || Private || Agriculture || 0.2543000(Hectare || 0.2543000]
[60 |l46/24 || Private || Agriculture || 0.0758000(Hectare || 0.0758000]
lo1 |l46/24 || Private || Agriculture || 0.4046000(Hectare || 0.4046000]
62 |l46/25 || Private || Agriculture || 0.3844000(Hectare )||  0.3844000]
l63 |l46/3 || Private || Agriculture || 0.2529000(Hectare )| 0.2529000]
l64 |l46//5 || Private || Agriculture || 0.3844000(Hectare )||  0.3844000]
65 |/46//6 min || Private || Agriculture || 0.3895000(Hectare || 0.3895000]




[T [1—&7% 3(ii)]

HILT T TSI . AHTYTL

9

l66 ||46//7 Min || Private || Agriculture || 0.4046000(Hectare )||  0.4046000]
l67 |l46//8 || Private || Agriculture || 0.1719000(Hectare || 0.1719000]
s |l48//5 || Private || Agriculture || 0.1441000(Hectare || 0.1441000]
l69 |l49/1 || Private || Agriculture || 0.3035000(Hectare || 0.3035000]
[70 |l49/2 ||Private || Agriculture || 0.2251000(Hectare || 0.2251000]
171 |10 ||Private(Gram Panchayat) || Gair Mumkin || 0.9080000(Hectare )]|  0.9080000]
|72 ”87 ”Common(Gram Panchayat) ”Gair Mumkin “ 5.0661000(Hectare)|| 5.0661000|
|73 ”98 ”Common(Gram Panchayat) ”Gair Mumkin “ 1.2444000(Hectare)“ 1.2444000|
| Village: Vallah |
[t 75014 ||Private || Agriculture || 0.4046000(Hectare )||  0.4046000]
2 |75m5 || Private || Agriculture || 0.4046000(Hectare || 0.4046000|
3 |75116 || Private || Agriculture || 0.4046000(Hectare || 0.4046000]
l4 7517 || Private || Agriculture || 0.4046000(Hectare || 0.4046000]
[5 |75/24 || Private || Agriculture || 0.3035000(Hectare || 0.3035000]
l6 |75/25 || Private || Agriculture || 0.3035000(Hectare || 0.3035000]
7 |7504 || Private || Agriculture || 0.1012000(Hectare || 0.1012000]
I8 |7505 || Private || Agriculture || 0.1012000(Hectare || 0.1012000]
lo |7506 || Private || Agriculture || 0.3035000(Hectare || 0.3035000]
[10 ||75/7 || Private || Agriculture || 0.3035000(Hectare || 0.3035000]
11 |76/1 || Private || Agriculture || 0.1012000(Hectare )||  0.1012000]
[12 |76//10 || Private || Agriculture || 0.3035000(Hectare || 0.3035000]
[13 ||76/11 || Private || Agriculture || 0.4046000(Hectare || 0.4046000|
[14 |76/12 || Private || Agriculture || 0.4046000(Hectare || 0.4046000]
[15 |76//13 || Private || Agriculture || 0.4046000(Hectare || 0.4046000]
[16 |76//18 ||Private || Agriculture || 0.3035000(Hectare || 0.3035000]
[17 |76/19 || Private || Agriculture || 0.3035000(Hectare || 0.3035000]
l18 |76/2 ||Private || Agriculture || 0.1012000(Hectare || 0.1012000]
[19 |76/120 || Private || Agriculture || 0.3035000(Hectare || 0.3035000]
20 76119 || Private || Agriculture || 0.3035000(Hectare || 0.3035000]
| Total||34.0716 340716 |

[F. No. NHAI/PIU/LDH(Expway)/701/LA/2020/DAKE-1/3A4]

RAJESH GUPTA, Dy. Secy.
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